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(b) if SO, whether this offer has been 
accepted by Government?

Hie Deputy Minister of RaUways 
and Transport {Shn Alagesan): (a)
Yes.

(b) Yes.

N ew  D elhi Station

278. Siiri G. L. Chaudhary: Will the 
Minister of Railways be pleased to 
state:

(a) whether it is a fact that as New 
Delhi Railway Station has a small 
godown, the parcles are lying outside 
the godown; and

(b) if so, what action Government 
are taking thereon?

Hie Deputy Minister of Railways 
and TnuMport (Shii Alagesan): (a)
Yes.

(b) Additional accommodation for 
storing parcels is^proposed to be pro­
vided in the exisfing Station Building, 
as soon as some of the Offices from 
there are shifted to the New Station 
Building, nearing completion.
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280.

M erger of F ormer State
I^AILWAYS

{Shri Ramachante Reddi: 
Shri Veeraswamy:

Will the Minister of Railways be 
pleased to refer to the reply given to 
Starred Question No. 517 on the 21st 
December. 1955 and state:

(a) the number of posts that were 
existing on the t ĵ:-Mysore State Rail­
way, e;c-Bikaner Railway and ex- 
Jodhpur Railway, separately, at the 
time of merger which were “equated” 
to posts in the “Administrative Grade” 
on the Government Railways;

(b) the number of ^A:-Mysore State 
Railway Officers, who were actually 
promoted to the “Administrative 
Grade” after the 1st April, 1951, and 
the number of <?x-Bikaner and Jodh­
pur Railway Officers, promoted to the 
“Administrative Grade” after the 1st 
April, 1952;

(c) the number of ejf-Mysore State, 
Bikaner and Jodhpur Railway Officers, 
separately, who were working in the 
District Grade, but placed senior to ex~ 
Government Railway Officers who 
completed 10 years service in Class I 
on the 1st January, 1956;

(d) whether on account of the delay 
in arriving at decisions on the re­
commendation of the “Reviewing 
Committee” promotions are being 
made on Railways according to the 
“Tentative” seniority given to the ex­
State Officers which was more favour­
able to them than that recommended 
by the “Reviewing Committee” ; and

(e) the time when final decisions 
may be expected in the matter?

The Depnty Minister of Rail^nys 
and Transport (Shri Ahigesan): (a)
One each on the ex-Mysore State 
Railway, ejc-Bikaner State Railway 
and eA--Jodhpur Railway.

(b) Seven, one and five respective­
ly*

(c) Ten, two and ten respectively.

(d) The delay in taking decisions has 
not affected the promotions as the final 
seniority lists are the same as those 
tentatively drawn up.




